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DELHI LEGISLATIVE. ASSBMBLY SECRETARIAT
BULLETIN PART --11
(General information relating Lo Leglslative & other matters)

Monday, November 11, 1996/K§rt1ka ?0,,1913 (Saka)
No, 298"
{ \ ‘_.

Constitution of Select Committee on v

"The Delhi Tax on Luxuries(Amendment) Bill, 1996."

\ ‘ 2 g 5

= : Members are informed that the Hon'ble Speaker, .

Delhi vidhan Sabha has nominate the, following members to
the Select Committee to.go into the various aspects of
the Delhi Tax on Luxurles(Amendment) Bill, 1996 s+

1 Shri Ssatish Chandra Khandelwal Chairman
2. Shri Jagdish Mukhi Member
: (Hon'ble Finance Minister) :
3. Shri Bodh Raj I Member
4e. - 8hri Murari Singh Panwar Member
Sl Shri Deep Chand Bandhu ' Mémber -
6. Shri Ajay Maken ' : ﬁémber
. Shri Suraj Prasag Paliwal ’ fMembér
P.N. GUPTA
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